
5. Impact Damage due to Insured’s own Rail/Road Vehicles, Fork lifts, Cranes, 

Stackers and the like and articles dropped therefrom.  

(UIN NO: IRDAN155A0010V01201718) 

 

 “In consideration of an additional premium of Rs. _____________, it is hereby agreed 

and declared that the Policy is extended to cover loss and/or damage caused due to 

impact by direct contact to Insured’s property caused by Insured’s own Rail/Road 

Vehicles, Fork lifts, cranes, stackers and the like and articles dropped therefrom.” 


